
Govemment of Jammu and Kashmir

Department or L% 
i;,!::_T##liamentary 

Affairs

tt*irlii"'
Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of

JammuandKashmir-Appointmentofofficerlncharge(olC)Litigation'

GOVERNMENT ORDER NO: - 5635- JK (LD) ot2026

DATED:- 28 - 04 - 2026

Sanction is hereby accorded to the appointment of Officer's of Jal Shakti

Department as Officei In charge (OIC) Litigation for the cases mentioned in

annexue to this Government Olaer including Contempt Petition if any' pending

beforeHon'bleHighCourtofJ&KandLadakh/CentralAdministrativeTribunaU
any other forum.

The terms and conditions of appointment of the OIC shall be govemed by the

provisions of Government oraer NL' I ozr -rK(LD) of 202 1 dated 24'01'2021'

By order of Government of Jammu and Kashmir'

No:-LAW-OIC/4/2026

Copy to the:-

sd/-
(Achal Sethi)

Commissioner/Secretary to Govemment

Dated: - 28'04'2026
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Leam€d Advocate General, J&K'

Financialcommissioner(AdditionatChiefSecreury)JalShaktiDepartment
Principal Secretary to Hon'ble Lieutenant Govemor' Raj Bhawan'

,"i"ii""*"ry tliK), Ministrv of Home Affairs' covemment of lndia'

n"gi"l.* C*"tof, High Coun of J&K and Ladakh' Jammu/Srinagar'

e.-ffiuf S""r"tu.y tJHon'ble Chief Justice, High court of J&K and Ladakh'

Director Litigation , Srinagar/ Jammu'

Law Oflicer concerned

Oflicer In Charge Litigation(OIC)'

Private Secrerary to Chief Secretary for information ofChief Secretary'

t l. Private Secretsry to Commissioner/Secretary Law

12. lncharge Website

t3. Government Order filc.

14. Concemed file.

fi*- 

Legal Remembrancer



Annexure to the Government Order No:-5635 - JK(LD) of 2026 dated 28.04.2026

e

OICS.No. Case No, Title of case
Er, Bharat Vikas
Sharma, Executive
Engineer

UT of J&K & Ors
VS Javed Hussain
Najar.

I

Er. Rajeev Gupta,
Executive Engineer,
T.C.C Division Jammu
(Addl. Charge)

Bharat Bhushan
Gupta V/s Shaleen
Kabra & Others

,)
CM No.230l12025 in
CCP(S) No. 25912024 in
wP(c)200212023.

Sham Dass Vs
Shaleen Kabra &
Ors.

Er. Rajeev Gupta,
Executive Engineer,
T.C.C Division Jammu
(Addl. Charge)

3 CCP(s) No. 84/2026 in WP(
c) No. 2065/2025

Er. Rajeev Gupta,
Executive Engineer,
T,C,C Division Jammu
(Addl. Charge)

Jai Siddhi
Construction Self
Help Group Th
Rajeev Kumar V/s
Shaleen Kabra &
Others

4 CCP (S) 2s3 /2024 in WP(C)
No. 208 l/2023 CM No.
4822/2023

Er. Rajeev Gupta,
Executive Engineer,
T.C.C Division Jammu
(Addl. Charse)

CPl163-2025 in OA No.
6126312024

Subash Chander V/s
Jal Shakti
Department

5

Er, Rajeev Gupta,
Executive Engineer,
T,C.C Division Jammu
(Addl. Charge)

CCP(S) 2712025 in OWP
I 805/201 8
cM 55517025

Davinder Kumar
Sharma Vs Shaleen
Kabra

6

Er. Rajeev Gupta,
Executive Engineer,
T.C.C Division Jammu
(Addl. Charge)

CCP(S) 37312024 in WP(C)
103912024

Ram Pal Sharma V/s
Shaleen Kabra
Commissioner
Secretary Jal Shakti
Department

7

Er. Rajeev Gupta,
Executive Engineer,
T.C^C Division Jammu
(Addl. Charge)

Subha Chak v/s UT
of .l&K.

WPC No. 125512020

Er, Rajeev Gupta,
Executive Engineer'
T.C.C Division Jammu
(Addl. Charge)

Tarsem Raj V/s UT
of J&K
&
Ors. Suit for
Permanent Pro

lnj 42912023 Filing No.
140812023 CNR No.
JKSB0200l t0820232

I

Er. Rajeev Gupta,
Executive Engineer,
T.C.C Division Jammu
(Addl. Charge)

Arvind Gupta V/s
Shaleen Kabra
Commissioner
Secretary Jal Shakti
Department

10 CCP(S) 372/2024 in wP(C)
2970t2023.

Er. Rajeev Gupta'
Executive Engineer'
T.C.C Division Jammu
(Addl. Charse)

Darshana Devi Wo
Lt. Puran Chand &
others V/s Shaleen
Kabra & Others

ll

Er. Rajeev Gupta,
f,xecutive Engineer,

Ram Kumar
Bamotra V/s

CCP(S) 370/2024 in wP(C
) t10312024

t2

WPC No.

8

CCP(S)NO. t4l2026in
OWP No. 135212018



t.C.c Division Jammu
(Addl. Charge)

Shaleen Kabra
Commissioner Secr

etary Jal Shakti
anment

Er. Rajeev GuPta'
Executive Engineer'
T.C.C Division Jammu
Addl. Cha

Yash Paul V/s UT of
J&K & Ors

ll

Er. Hafizullah Reshi,
Executive Engineer'
Tube Well Irrigation
l)ivisi .lanrmu

tl f of J&K and Ors.

Vs. Bodh Raj
sLP ----12026l.l

Er. Yogesh Kumar'
Executive Engineer'
RCC Upper Division
Kathua (addl. charge)

Vinod Kumar and

Ors. V/S UT of J &
K Th. Commissioner
Secretary lrrigation
and Flood Control
Department, Jammu

and Ors.

wP(C) No. 680 17026.t5

Er. Kumar Jatinder
Sharma, Executive
f,ngineer, I&FC
Division Prxrnch

Tirth Singh Vs UT
of State and others

wP(c) 398/202sl6

Er. Kumar Jatinder
Shrrma, Executive
Engineer, I&FC
Divisi Poonch

Munir Hussain &
others Vs UT of
J&K and Ors

cM(M) 45/2022t1

Er. Kumar Jatinder
Sbarma, Erecutive
Engineer, l&FC
Division Poonch

Mohd SammeY Vs

UT of J&K and Ors.
cM(M) l4l2022t8

Er. Kumar Jatinder
Sharmo, Executive
Engineer, I&FC
Divisio Poonch

Abdul Cafoor Vs
UT of J&K and Ors.

cM(M) 44t2022l9

Er. Kumar Jatinder
Sharma, Executive
Engineer, I&FC
Division I'oonch

Khalid lqbal Vs UT
of J&K and Ors.

wP(c)34tt202420

Er. Kumar Jatinder
Sharma, Executive
Engineer, I&FC
Divisio Poonch

Saleema Bi Vs UT
of J&K and Ors.

wP(C) 3023/20242l

f,r. Kumar Jatinder
Sharma, Executive
Engineer, I&FC
Division, Poonch

Magpie Hydel
Power Const.
Operation Pvt. Ltd.
Vs Union of lndia
and Ors.

wp(c\yzqtzozs)1


